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18.04 hrs.
BUSINESS ADVISORY COMMITTEE
THIRTIETH REPORT

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
s DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI P. VENKATASUBBAI-
AH): Sir, 1 beg to present the Thirtieth
Report of the Business Advisory Commil-
tee

MR. DEPUTY SPEAKER: Suppose Mr.
Ramavtar Shastri, anything is in your
name, would you agree to such a situation?
He has got a chance and it is not proper
to postpone it. It is there in the Agenda.
Therefore, I am calling Shri Digvijay
Sinh.

18.05 hrs.

DISCUSSION RE. NEED TO DEVELOP
INDIAN OCEAN

SHRI DIGVIJAY SINH (Surendra-
nagar): Sir, it is the first time that we
are raising a discussion on such an impor-
tant matter comprising so many subjects
concerning the Ocean and specially the
Indian ocean in which we live. From the
various subjects that I have mentioned in
my 193 discussion, you will bear
with me when 1 say  that it
comprises almost all the topics of interest
specillly those for which perhaps uptill
now not much attention has been given.
Neither we have paid much attention; nor

~have we gone into deeper studies in
understanding and realising the manifes-
tations of our Ocean. Traditicaally an
ocean is a vast expanse of either an empty
area yr an area of vast amount of marine
fish rssources to be tapped as and when
and as much as we like or some of us
who inay be concerned about the interna-
tional politics may look at the Ocean
from the Defence point of view. But
ocean is a living entity, The ocean is a
part of this globe We the living beings
of this globe being as much dependent
upon the ocean as we are on the land is
A concept that perhaps most of us bave
not nsally appreciated. It is an endeavour
made by this House to read this debate,
so that not only we who represent the
people of India in this House understand
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the linportance of the ocean in which we
live, but also the media and through the
media the whole of the nation ‘appreci-
ates what the ocean stands for. Mind you.
Sir, traditionally and mythorigically we
have all heard of the story of Samundra
Manthan, where you had the Devas and
the Asuras. The Asuras perhaps mytholi-
gically speaking were those who destroyed,
polluted and exploited and ransacked the
ocean and the Devas were those who
tried to conserve it for posterity. So, we
do have that tradition, we do have that
belief, but in the modern context, unless
we rise amd appreciate the importance of
the oceans, the concept that the oceans
are infinite, and will continue, therefore
it needs a debate here.

Sir, the Indian Ocean in which we live is
one of the most important and one of the
largest in the world. We have all around
the Indian ocean countries from Africa,
South East Asia, West Asia, Australia
and Indonesia and of course, India itself
Indonesia, I remember, some years back
used to claim the Indian Ocean as the
Indonesian Ocean. That is the importance
of the Indian Ocean. To the south of the

Equator, rather to the south of Africa,
you have the whole of the Southern
Ocean, which forms an ex-
tension of the Indian Ocean.
So, the area is vast gnd when vyou
talk of the Southern Ocean it is a vast

untapped mass of unexplored, unexploited
resources, I was reading in some Times
magazine that today the total exploitation
of fish resources in the southern ocean is
somewhere around 14 to 15 thousand ton-
nes. But they say that the whole of
Southern Ocean is so rich that in the
years to come, we expect to catch some-
thing like 60 million tonnes of Kril only.
And the Kirill itself in the years to come
will probably be one of the mostimpotaat
protein source for the whole world. This
is the scope of what we are talking about,
viz. Indian Ocean.

As we all know, around the continents,
we have the continental shelves. And
these continental shelves, as far as the
marine bio-mass is concerned, are very
rich. Maybe in the years to come—it is
an exciting thought—there may be qua-
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culture on the continental shelf; and be-
yond the continental shelf we have the
deep sea beds which are too expensive to
exploit. But many of us have to realize
that it is not tne prerogative of those few,
Le. eight developed countries to spend mo-
ney to mine the deep sea oceans. India has
also got the honour, and the great
achievement, to have reached into these
deep sea beds, where only two years back
we very successfully managed (o get
poly-metallic nodules from the sea. And
thereby, India is now a member of that
very exclusive club, where there is a pro-
gramme for spending something  like
$ 80 million. Because of the membership of
this club, we can also see whether we can
use the deep sea ocean to mine poly-
metallic nodules.

India is the only country amongst the
developing countries to have become a
member of this club, whizh, 1 think is a
great achievement. But let us talk of rthe
ocean from the living resources point of
view. There was a very fascinating inter-
mational conference which took place in
California in  1975. And the theme of
the conference was ‘Dying  Seas’; und
it was there to focus world atteniion on
what is happening to our seas, only be-
cause of our ignorance and neglect. It
was a conference where many countries,
and almost all the major maritime coun-
tries, participated, They went into details
of over-exploitation of our fish resources,
into the problems of pollution and prob-
lems of how we are altering the whole
marine biology and the eco-system of the
oceans. One of the important outcomes
of that conference was an international
convention for the prevention of marine
pollution by the dumping of waste, and
>ther matters.

When we talk of the exciting future
that lies in aqua-culture, I think sky is
the limit, not only because India is 2
big country with a long coastline of 6,000
Kms. but also because it is densely popu-
lated and as such, the need for food and
protein diet is there. Maybe, projects, are
going to be evolved and developed all
over the world under which we will pro-
bably start with aqua-culture in the shal-
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low pans on the coast. Lot of us may or
may not realize it. We may thing that our
prawn and Crustacean resources are un-
limited, because we are carning vast
amounts of foreign exchange, exporting
our prawns. But lot of us do not realize
that our export of fish resources of this
country is limited only to one species,
viz., prawn. We are exporting prawn,
prawn and prawn; and that has resulted
in exhaustion of our resources. We have
Tune and also pomfret. But up till now,
it is nothing else but frustration; and the
first State to do it in a big way was
Kerala; and I would like some friends
from Kerala over here to tell me what
the position of the crustations is along
the Kerala Coast. In the back waters,
there are no prawns. I Jo not know how
many kms away — probably you will
have to have deep trawlers to get crusta-
tions of the Coast of Kerala. That is
the position of fishing, as far as this
species is concerned.

MR. DEPUTY-SPEAKER: All our
Kerala friendg are in Kerala now to catch
these prawns or votes.

SHRI DIGVIJAY SINH: But that I
think is something which is commencing;
and T know the experiment along the
Coast of Ratnagiri and other parts of
India where they have started experiment
— even in Gujarat — with the growing
prawns, But let us look into the future.
We know we are going to find that scien-
tific innovations reached such a stage
wherein we will be able to start cultivat-
ing; and we all know that the continental
shelf, from the biological point of view,
is a rich area; and when that takes place,
T think we would have gone far ahead
in seeing that there would be no shortage
of food, no matter what happens to our
population; not that T want our popula-
tion to explode. What T was trying to
say was that the resources of the continen~
tal shelf are unlimited.

Now, when we talk of the Indian
Ocean, let us come closer to hope of
the Coast of India. It was as early as-
1917 when we started a United Nations
Project called Marine Environment Moni-
toring and Marine Living Resources Ass-
essment Programme; and it was a good
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project, a good programme which made
very detailed studies, because we cannot
take any action whether it is for con-
servation or whether it is for develop-
ment, without knowing what the resources
are. The first and the primary thing
is that we must know what our poten-
tials are. So, this was the beginning.
Then it was in 1972, when the world
met for the first time in Stockholm under
the aegis of the United Nations called the
United Nations Conference For Human
Environment where we also went into
great details, discussing the scope of the
Ocean: and we in India also picked up
the thread from there and we made a
number of  very useful  studies: and
amongst them were those which went
into ascertaining about it. We have got
very good institutions in this country;
whether they are in  Bombay: whether
they are in Goa; whether they are in
Mandapum to go into these details of
monitoring both the marine resources of
the sea as well as pollution,

The ‘atest report says that along our
oil routes we all know that the Arabian
Sea which is part of the Indian Ocean
is one of the most frequented water
masses in the world for oil tanker; and
the assessment we made over there 18
something like 3.700 tonnes of oil slick
and 1.100 tonnes of petroleum  residuals
are deposited annually and about 4 mil-
lion tonnes of dissolved and dispersed
petroleum hvdrocarbong  have been esti-
mated in the upper 20 metres of the
Arabian Sea.

There is something which we
mav consider to be remote, Considering
the importance of the ocean in our life
and planning, this is something worth con-
gidering. Tt needs monitoring. And moni-
toring of non-toxic metals is something
which we must earrv out very soon. They
have discovered mercury. lead. copper,
jron. manganese, zink, cobalt, nickel and

- even arsenic in some areas in alarming
proportions.  snecially in  estuaries like
Thana creek. which is the verv worst per=
haps. The Thana creek is an area which
you, perhaps, would like to wash your
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hands of because there it is not only
chemical pollution  but also biological
pollution that pours into that area. In
India, we have something like 175 mil-
lion people out of the total population oI
680 million that live on the coasts. We in
public life know how well our Water
Pollution Control Boards function. And
all this affluent, whether it is human or
industrial, goes straight to the sea and
sea is considered to be a natural refuse
or dumping bin where you have to throw
this, Nowhere you have raised a debate
either in this House or in the Assemblies
or elsewhere that something must be done
to process this refuse before it is dump-
ed into the ocean. This is what we dis-
cussed in the Conference on Dying Seas.
This is what we should be fully know-
ledgeable about. I am happy to say that
in the last five years there has been some
awareness starting with the marine en-
vironment protection falling under the
Directive Principles of the Constitution.
In the Sixth Five Year Plan we have
given some importance to the oceans and
to the conservation of the oceans, But
when T looked at the Demand for the cur-
rent vear as well as for the Sixth Five
Year Plan the total amount allocated for
ocean development with all its imnortance,
was Rs 13.10 crores out of which the
research vessel itself took the major
amount and then one very successful ope-
ration that we did of collectine polv-meta-
lic nodules, took the large chunk of the
Budget. T think, both these proiects were
verv good projects. They should be even
rapeated. But all this basic data collection
throneh institutions and research proiects
is imperative. If vou want to understand
what the oceang are, we need fo re-en-
force this Department manyfold. We have
thesa institutions. We have the ficheries
and oceanography research institntions
and marine research developmen* institu-
tions. We have provided funds for that.
But mavhe because of lack of suppnort
from this House or eleewhsre. thev have
been languishing. Much more support
needs to be given.

Tt was only last vear that the new
Department for Ocean Development wa§
created. 5
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A new Department for Ocean Deve-
lopment is created and 1 think that was
a step in the right direction. But can you
imagine that when you are talking of the
whole ocean you have a little Department
dealing with the ocean? Ocean is not just
the effective economic zome which has
200 npautical miles all along the sea, but
we are talking about the Indian Ocean
and we have a puny, little department
which deals with it and I think that with
a little support and awarencss on our
part and on the part of the Government
this Department will soon have to be-
come a Ministry and there should be three
full-fledged departments looking  after
various aspects of the Ministry.

My suggestion is that the frst thing we
need to do is to lay down a national
marine policy, But we have not done it,
I dare say. Many countries in this world
do not have a national marine policy.
But that does not mean that we should
not have it. We should evolve one very
soon and I would suggest that the main
thrust of this national marine policy would
be in these various important sections.
One would be in the field of fishing ope-
rations, Specially when you talk of the
existing provision, you have to take into
considera’'ion the fishing operations that
are exis#ing and they need to be develop-
ed in future. Do vou know, Sir, that we
have no legislation today regulating our
fishing onerations? Neither for the seas
nor even for our fresh water fish in the
mainland if our country we have rules or
regulations. There are some — T am talk-
ing of the fishing resources of the land—
archaicts of by — gone British days on
Hishing or whatever it is, but no model
scientific legislation for exploitation and
conservation of fish resources is there.
That is the first thing. If vyou want that,
first of all you have to lay down a na-
tional marine policy. Then you need to
have a policy on shipping. We have a
Ministry of Shipping. but there is no
policy. Then, we all know the impor-
tance of the natural resources that we
are already tapping from the sea which
are mainly in the form of oil. Let us not
talk of the future, but let wus talk of oil
today. There is today no real policy, nor
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is there any legislation on our oil and
natural gas in the oceans,

Sir, we have a 200 nautical mile effec-
tive economic zone all along the country.
And in this effective economic zone we
have up till now developed nothing to
chart it. Some time back I was talking
to some of those people who run traw-
lers and they were telling me that if you
want to get a good map to start your
trawling operations you may have to gO
to Tokyo because Japan has got the maps
of the whole world, but we in India do
not make them nor do we have. And
the first thing we need todo is to chart
our effective economic zone. What is the
use of effective economic zone when we
do not know what it contains either mine-
ralogy or resource-wise or whatever it is?
The first thing we must do is to chart —
that is a massive operation and that must
be done immediately — both the living
and the non-living resources. We need to
chart and know more coral areas. Some
of the best coral areas in this country
are, of course, today luckily in Andamans
and in Lakshadweep and Nicobar. They
are fairly well-protected because there are
no industrial operations there.

T know for certain that in my area of
Gujarat there used to be corals along the
coast of Jamnagar. Corals are not only
one of the most beautiful manifestations
of nature with great scientific and tourist

potentialities but they are very important ?

for the ecological system in preserving
the coastline from being eroded and for
preserving the whole ecological system.
These corals were being taken away O
feed the cement factories. This is what
is happing. Unless something is done
by way of formulating our national mar-
ine policy as well as promulgating legis-
lation, these things are not going to stop.

I am happy to say that I asked a
Question sometime back on the 26th
April, and the reply came on what the
Government has done to evaluate the
route and migration of fish and crusta-
ceans resources in our economic Zzone.
Some rudimentary surveys have been done.

-
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Surveys of mid-water fishery conducted
by the Central Marine Fisheries Research
Institute have taken place,

So I do not say that there is no scien-
tific data available or that there has been
no research donme on this. But, we are
hopelessly lagging behind and if we con-
sider our effective economic zone as &
very vital area for the future development
of the entire nation, well, then I think
we need to know much more about it and
much more of what we can obtain from
ft.

When we talk of the conservation of
the oceans, we must look also at it from
the siltation point of view. You look at
the map of the oceans and you will find
that in all the Delta areas, specially the
Bay of Bengal areas, millions of years
of silt deposited there. Now, that may
have happened in geological time. But to
prevent it from speeding and from accele-
rating, we must sincerely be very con-
cerned about conserving our soil,

I remember raising a debate on  the
11th August, 1980, under the title of
‘Rape of Mother Farth’ when we discuss-
ed about what is happening on the coast
of Bay of Bengal. We did not know and
a satellite photograph gave us an ima-
gery of islandg that are in the Bay of
Bengal out of a silt that is floating down
the Ganea and the Brahmaputra. That is
happening all over India, along the coast
and if you want our ocean to be kept in
a relatively pristine condition, we have
to be very very concerned about that
soil.

I will not take very much more of vour
time. Somy Hon. Members would like to
elaborate and speak on the subject but
I would like to say that the Antarctic
expedition which took place early this
year was a feather in our cap because as
I said earlier the Antarctica is surroun-
ded by an ocean which has unlimited
potentialities and which is an extension of
our own Indian Ocean. Tt is an extension
of our own India Ocean.

As far as oceans are concerned. meteo-
rology is also a very important aspect.
Any country, or any society is entirely
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dependent on agriculture, Agriculture, im
fact life itself, ig very much dependent
on precipitation and specially when you
have a system which is thec monsoon Sys-
tem. The monsoon system can be effec-
tive if you disturb the marine ecology of
the oceans. A very important survey was
done under the heading of MONEX in
1979, where in all the countries of the
Indian Ocean participated, the monsoon
experiment of finding out how the mon-
soons behave and the origin of the mon-
soons. I think, it gave us, it threw back
a lot of data, although we had to spend
much, about Rs 50 crores, over it; the
data is still being processed and collecte
ed, and I think, that will be very use-
ful. But for these various world organi-
sations like the World Climate Programme
and the World Meteorological Organisa-
tion, most of the research donme is iIn
the oceans because water vapour is form-
ed by the ocean and, therefore, the study
of oceans is imperative and disturbing the
marine ecology is fateful. So, that is
something which we should go more and
more into and understand more about
climate,

T would like to say that, if was want
really to develop our oceans, we need to
invest much on vessels of all kinds; there
have to be research vessels, there have to
be pgeo-technical vessels, seismic vessels,
vessels for oil exploration and. lastly. coast
guards. I remember asking a question in
the House in 1980 about coast zuards be-
cause we read about Thai trawlers and
Japanese trawlers poaching in our effec-
tive economic zone and we did not even
have the vessels {o catch them.

One of the aspects of this debate {8
defence in depth, and wh2n we are talk-
ing of defence in depth let us first talk
of defence in our effective economic zone.
Charity beging at home. Therefore, let us
at least man our effective economic zone
with adequate coast guard vessels. About
defence in depth, which is more geo-poli-
tic, T think, the sky is the limit as far
as debate is concerned, but all T would
say now ig this. We may talk of Diego
Garcia, but T hope, many of us also know
that we have a very narrow neck of sea
comnecting the Pigmalion point which is
the southernmost of tip of India. The
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southernmost tip of India is not Kanya-
kumari — my friends from Tamil Nadu
should know — but the Pigmalion point
which is the southernmost tip of the
Great Nicobars and the northernmost tip
of Sumatra. Through these two tips passes
one of the major seafaring traffic in the
world and we have this strategic point.
Of course, we are going to man it. We
have started developing that area, that
point, But I think that will be one of the
most strategic points in the world. When
we are talking of defence in depth, I
think, we should think more of prepared-
ness and stronger defence at that point.

Talking about all this, I think, it
opens up the whole field, the whole avenue
of subjects that we can be apprised about
or concerned about and I am sure that
the Members of this august House will
give their valued opinion,

MR DEPUTY-SPEAKER: Now I call
Mr Ajoy Biswas.

Before that, there are about 7 to 8
members who want to spsak. 1 want
everybody should get the chance. So, 1
request the members to be brief.

Mr Ajoy Biswas,

SHRI AJOY BISWAS (Tripura West):
Mr Digvijay Singh has initiated this im-
portant discussion on the need to develop
the Indian Ocean in  different aspects.
This is a very important issue, Tt includes
charting of the fish and mineral rescur-
ces. It includes national defence in depth.

Thig vast expanse of waterway offers
three specific values — economic, utility
and poltical, Tt has enormous quantities Of
oil, minerals and fish which, if properly
tapped, can give a tremendous boost fO
the economy of not only India but all
the littoral countries. This waterway CcO-
vers 50 million and nine square kilome-
tres. About 60 countries are involved and
have a direct interest in  the Indian
Ocean. The political contrel of the Indian
Ocean will give an unprecedented fillip
in international relations and its potential
is unlimited.
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Mr Digvijay Singh has raised some very
relevant points as to how to exploit the
ocean. The main thing is to acquire the
technology, the ocean technology. But it
is very regrettable that India is not ac-
tually attaching more importance to the
subiect. Only Rs 13 crores have been
provided in the Budget. What has been
happening in the past decade is  that
tertain developed nations have been bar-
tering the technology im return for the
ocean resources of the developing coun-
tries in the region, Such barters are for
deep water ports_ oil rigs, floating stations
and fishing trawlers. You will remember
that there was a discussion in the House
about drilling in the off-shore. Qur govern-
ment tried to engage a multinational for
the drilling activities in the off-shore.
They made a certain demand. What was
the demand ? I do not know whether
the Government has conceded to it oOr
not. The demand was for a share of the
oil. Till now the Government has not
clearly stated what is the real agreemant
with the multi-national.

So. the developed countries are actual-
ly possessing the upto-date technology of
the ocean and their experts are in the
developing countries not only India but
also in other developing countries of the
world.

We have to consider how the Indian
ocean could be harnessed strategically to
our advantage., Very important and re-
Jevant issue is this: whether Indian Ocean
should be a zone of peace or war, Is it
not possible for any country to exploit
the resources peacefully.? So. at least one
thing should be done to declare Indian
Ocean as a zone of peace.

Sir, the U.S.A. has refused to accept
the TIN. General Assembly Resolution
of 1961 declaring the Indian Ocean a
zone of peace, What the US.A. is doing
in the Tndian Ocean is this, It has ils
nuclear force there. We are very much
concerned about it, We also feel that the
Tmperialist is doing in this zone. In the
Indian Ocean itself, the U.S.A. has per-
manently stationed large naval force con-
sisting of two carrier task forces (mearly
20 combat ships) of the 6th and 7th
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fleets. These war ships have 170 aircratt
of which 80 carry nuclear weapons and
are especially designed to carry out com-
bat operations. Th: U.S. defence budget
allocation for the expansion of Diego
Garcia base is 700 million dollars in 1981
and 1982 budget provides for expanded
port facilities for U.S. Navy which they
will construct there.

Another point is this. According to the
American official, in the next few years,
it is planed to spend tens of millions of
dollars on expanding the base so that it
could receive without hindrance atomic-
powered aircraft carriers, big submarines
with nuclear weapons on board and B-52
strategic bombers carrying nuclear wea-
pons, and to station ships — floating de-
pots with tank and ammunition for 12.0¢:0
landing troops of the ‘rapid development
Torce'. These are the designs of the Ame-
rican Imperialists. T would request the
Government to do one thing, Already
fhere is a move 1o call a meeting jn
Colombo of all the countries so that
Indian Ocean can be declared a zone of
peace. But, the American Imperialists arc
actually creating the trouble. When we
see all the aspects, we shall also see the
designs of American imperialist forces.

*SHRI S. A. DORAI SEBASTIAN
(Karur): Mr Deputy-Speaker, Sir, my
hon. friend, Shri  Digvijay Singh has
drawn the attention of the House to the
imperative necessity for the development
of ocean around the country and the
exploitation of enormous wealth embed-
ded in the ocean. He hag made valuable
suggestions in this regard and in support
of his pleas T would like to say a few
‘words.

Recently our scientists have got to their
credit a remarkable feat in Antarctica,
They have found out many useful scien-
tific truths, It is really a marvellous and
monumental effort on the part of our
scientists. As the Department of Science
had enthused our scientists in this ficld,
“similarly here also the Department should
Jay great emphasis for the ocean develop-
ment.
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From our ocean we are catching per day
only 10,000 tonnes fish—annually 36
lakh tonnes of fish. The marine wealth
in our seas is reported to be of the order
of more than a lakh tonnes. We have not
endeavoured (o exploit this wealth so far.
We have achieved self-sufficiency in food-
grains production by reaching a target of
more than 130 million tonnes. We should
make such efforts in augmenting our fish
production. It is said that two-thirds ol
marine wealth of the world is in our seas.
This vast potential has remained so far
unutilised. A small country like Thailand,
smaller than our Andaman and Nicobar
Islands, has more than 3000 mechanised
trawlers for all the 9000 kilometres of our
coastline. The foreign exchange earning
of Japan though the export of fish is the
highest in the total export earnings. But
in our country the export of marine wealth
is declining. In 1979 we exported fish
worth Rs. 24.94 crores. The quaatum
was 76,600 metric tonnes. In 1980 it
came down to Rs. 22.37 crores. The
quantum of export was 76,000 metric
tonnes. The export came down by 600
tonnes. Instead of developing our fish
export, we are showing declining trend year
after year., This should be gone into
carefully. Thig is an indication how the
ocean wealth is being neglected.

We have the Shipping Development
Fund Committee with enormous amounts,
which have not been put to use at all
There are Fisheries Corporationg in the
States. In Karnataka, Andhra Pradesh,
Kerala and Tamil Nadu there are Fisheries
Corporations, whose primary duty is to
procure fishing trawlers and supply them
to the fishermen who can augment their
catch, These Fisheries Corporation are
dormant. The S.D.F.C. should re-activise
them by offering financial assistance for
the purchase of trawlers. The Centre
should issue directives to the S D.F.C.
regarding better management of the funds.

I also demand the constitution of an
Ocean Development Corporation with
powers to function purposefully in this
field. A law should also be enacted to

*The original specch was delivered in Tamil.

710 LS—14
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regularise fishing in our geas. Presently
there is no law at all, as has been pointed
out by my hon. friend, who moved this
motion. The hon. Minister should do the
needful in this regard.

We have 200 nautical miles of economic
zone. Have we really demarcated this
zone? The answer is in the negative,
What is the*security arrangement made for
this area? It is really negligible. The
Coast Guards organisation hag 'got only 3
patrolling vessels for the entire 9000
kilometres of our coastline. There is no
depth in our defence. It has become com-
mon knowledge that Diego Garcia . has
become the storehouse of all modern and
the sophisticated weaponry of all US.A.
What is our defence strategy? We have
not got adequate number of war ships in
our Navy. Instead of becoming a wvast
productive area, the Indian ocean has
become a prospective theatre of war.
During Bangla Desh liberation war, Russia
came (0 our rescue, Otherwise, we would
have had to face a hopeless position in the
ocean. Attention should be paid to the
defence of our seas. The Ministry of
Defence, the Ministry of Shipping and the
Department of Science and Technology
should work in unison and coordination
in this respect o that we are able to
secure our seas, besides exploiting the
hidden wealth in the seas. Recently only
8 mechanised boats of Thailand were
captured by our Navy in the Bay of
Bengal and they are lying in Port Blair
now. We do not know whether they came
for fishing or for spying. In the present
environment of mutual suspicion among
the big countries, one begins to doubt the
possibility of spying efforts being encourag-
ed by these big nations. T refer to this
because it is very necessary to safeguard
the gtrategic points in our seas, as has been
ably put forth by the hon. Mover.

In Palk Straits twp experimental wells
have poured forth oil, Tt is expected that
daily production in these wells will be of
the order of 10,000 barrels. In Gujarat,
in® Maharashtra and in other coastal off-
shore areas we are exploiting the oil
mesources successfully. We are producing
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nearly 17 million tonnes of oil in our off-
shore wells. ~Intensive efforts should be
made for the commercial exploitation of
oil found in Palk Straits and in Cauvery

Delta.

Besides this, our ocean is rich in valuable
materials like Uranium, Silicon, Mica etc.
In Kerala coast uranium is available in
abundance. We have not been able to
exploit - this wealth successfully. This
should receive greater attention in the
handg of our Sciemtists and technologists.
Similarly, many countries have succeeded
in generating electricity from tidal waves,
We had also a scheme to generate electri-
city from tidal waves, I do not know
whether we have succeeded in this effort.
If we are able to produce power from
tidal waves, the cost of production will
be cheaper than that of thermal and hydel
systems of generation. We will be getling
over their recurring power scarcity also.
The Department of Science should pay
attention in this matter also, Coming now
to the problem of industrial effluents and
chemical wastes, our seas have really
become the centres of water pollution.
The insanitary conditions created by guch
heavy pollution for those more than 17
crores of people living on the coasts
cannot be described in such a brief period.
This should be looked into immediately so
that the scourge of pollution is eradicated.

Before T conclude, T would refer to
Sethusamudram Canal Project, about
which our hon. Minister of Shipping also
spoke today, If a ship from Cochin is
to come to Madras it has to cover 600
nautical miles more by circumbulating
Sri Lanka. You can imagine the cost of
petrol consumption. If this Sethusamud-
ram Canal project comes into being.
besides saving 600 nautical miles, 1 1[2
days would be saved in transit. We can
levy some cess for foreign ships which
are lo cross this canal. We will be able
to recover the investmen; of Rs. 60 crores
or Rs. 100 crores 'made in this canal
within 10 years from such a cess on
foreign ships. This scheme should be
implemente das early as possible. With
these wordg I conclude,
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The seabed per sq. km. in India’s con-
tinental shelf is likely to yield about 12,000
tonnes of manganese, 800 tonnes of
aluminium_ 920 toanes of cadmium, 680
tonnes of iron, 160 tonnes of cobalt, 480
tonnes of nickel and 260 tonnes of copper,
There are also about 220 million tonnes
of off-shore oil reserves and 130,000
million cubic metres of gas.

md ag W 15 fafaaw == wefaar
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g4 W faer et § 9ud ¥ 2 fufagw

| o wofwai & ST Ry § SR ¥ 1
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WA § | 98 AR BRT 97 F FI
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I & Sg a9 G W
¥ orfoe gy |

oF @R oafEdt a & a4
FE ATRAT g |

MR, DEPUTY-SPEAKER: With
regard to the Indian Ocean, the policy of
the Government of Imdia is the game .as
the policy of the Soviet Union. But you
did not mention the name of India,

SHRI RAMAVATAR SHASTRI: - I
have just mentioned it. You 4id not hear,
In the beginning I told you that Shrimati
Indira Gandhi g¢ent a ‘message to the Con-
ference. You:did not hear it because I
spoke in Hindi. Now I think you are
understanding. I said that the policy
of the Government of India is for what?
For peace. I had said this but you did
not understand, That is not my fault.

MR, DEPUTY-SPEAKER: You did

not mention India.

SHRI RAMAVATAR SHASTRI: As
far as the Big Powerg are concerned, the
policy of the Government of India is not
according to the genuine opinion of the
Indian people. That is proved. I want
to say this,

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY): How can
you say?

st TREET wedy o You will
not understand this. @ifey g arq
F A& AR AT FY, S aT
oF & qee ¥ @ @1 oA s
Ffe # feamr &1

MR. DEPUTY-SPEAKER: Many
times the Prime Minister said, we are not
pro-anything, but we are pro-India.

SHRI KEDAR PANDEY: We are pro-
India

SHRI RAMAVATAR SHASTRI: I
have not gaid that you should not be
pro-India,
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& @t g wgm 5 e #
g9 ¥ fau 3@ a@ FT @ ger
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MR. DEPUTY-SPEAKER: Are you
pro-India or not?

SHRI RAMAVATAR SHASTRI: Mr.
Deputy-Speaker, how I am here if T am
not pro-India?

MR. DEPUTY-SPEAKER: Very good.
Thank you.

SHRI RAMAVATAR SHASTRI: And
I know I spent many years in jail. I spent
10 years in British jail. Don’t challenge
that. You might no; have been there at
that time,

MR. DEPUTY-SPEAKER: You had
been in jail for 13 years.
SHRI RAMAVATAR SHASTRI:

Please hear me,

A7 Fgg @ Wl HFEr g+
fegem @1 st aefiw @fa &,
ag WR-ARE ®Y ¥ IF g AfFA
fegram #1 ag Aifq, =@ @R
gfrad &1 uF & qUs § T@r A,
g =T 7| gg wifem gw Fy Afa
Gl @ WY TH G WI #T qerET
W ARl gET g1 A9 ST FEr 2
I FO GH@AT | WY S-S &I
9 FE FL HA AT AGl EA |
. (BuEeTE) L

uF wfed O § 4g ar @l
a1 | FTT F TG H OHTGERT Tl
g1 gfam oEwd &1 Ader
gl @I g7 9gd wnadd wemk
#FY AT 9X gHAT g OWH gl
aFC Bl W &) T ¥ SR W0
gt Afgy | oo smie & oo
™o 3 A g1 Ag AW I g
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g o gEx A W § AW @
TS Ag & @ ¢ fF g weEn
aFTT & W & | SAET FHI FEAT
FfguIgn Ag grm |

SHRI RAMAVATAR SHASTRI: [
have got a memorandum. If you want to
read, you please read.

AN. HON. MEMBER: All people are
sending the Memorandum. What is the
use?

SHRI RAMAVATAR SHASTRI: You
cannot understand, You are supporting
Government.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI P. VENKATA-
SUBBAIAH): According to Shastriji,
whosoever supports the Government is
right.

SHRI RAMAVATAR SHASTRI: Yes.
On this point,

FU gy FgA1 ¢ fF af@w mwwa
g fedr &1 O FE0 ST ST
Ffgu | wUT =W gg ®EEd 2 f#
T H IAST Ul Agl ST AT @
g @ wo Far dfsw #T o9
AHIVEH g1 98 H|HIRUEH  WOH
Qe WY T E 1 TW 9T WY g
rfera

oA dgn ¢ fF @ fRe
TRIET & F1 Wi FT &F a4F
@ F fau qum qEl el &
fras@ &T F1F & =g
ife gae 2w Fr wEwifasar,
@Aadr W O F9dr §, @ F
el wiFEgEt #OgH FESIR FW
g o gy Y wf@at N ogw
qM ag § |
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g

SHRI BAPUSAHEB PARULEKAR:
(Ratnagiri): Mr.
at the outset I congratulate the Mover of
the Resolution, Shri Digvijay Sinh, for
having focussed the attention of the Gov-
ernment on such an important matter.
This Resolution ig all-pervasive, and there
is not sufficient time to make point on
every part of the Resolution. So, I will
restrict myself only to some aspects of
the Resolution

There is an apprehension expressed in
this Resolution about building up of
national defence in depth, Many of my
hon. colleagues have expressed their
views. So, I will not go in detail about
this aspect, especially because neither the
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Defence Minister nor the Minister of State
in the Ministry of Defence is here. No
doubt, the ex-Minister of State for Defence
is here and he will enlighten us on some
of the points,

There is no dispute about the fact that
the situation in the Indian Ocean, as far as
our defence is concerned, is very serious.
Answers have been given on the floor of
this House as well as on the floor of Rajya
Sabha on this subject. For the benefit of
all, with your permission, Sir, I will men-
tion on'v thres or four gnswers given,
two in the Lok Sabha and two in the
Rajya Sabha, which would show how the
Government of India is considering tnis
particular issue as a very serioug issue.

In Rajya Sabha, on 27th February, an
Unstarred Question was asked, No. 1183.
The first part of the question was:

“Will the Minister of External Affairs
be pleased to gtate whether it is a fact
that the United States of America has
started secret and rapid expansion of
Diego Garcia?"

Sir, the reply is worth considering.

“Government is gware of the expan-
sion of facilities at the Diego Garcia
base”,

“We have seen reports in the Press
to this effect. The expansion of the
facilities of Diego Garcia enables its
utilisation by B-52 aircraft. U.S.
Officials deny the report that 19 nuclear
warheads have been located in Diego

Garcia.”

Sir, the next is very important,

“However, it is considered likely that
U.S. war shipg which visit the base may
have carried nuculear weapons.”

He gaid further:

“The expansion of the military base
at Diego Garcia constitutes a threat to
peace ang stability in our neighbourhood
as it introduces new tensions into the
area and heightens the risk of conflict”.



437

Sir, the gecond which I would mention
is this, That was the latest position—
On 25th March, 1982 the amswer given
was this. I quote:

“Government are aware that the
United States has substantially increased
its military presence in the Indian
Ocean and it implementing plans for
further upgrading the Anglo-U. S. base
at Diego Garcia”

Sir, I am not reading the whole but only
imporiant part of it. The next is, on 4th
March, 1982 in reply to Unstarred Ques-
tion No, 201 in Lok Sabha he replied:

“The increased level of U.S.  naval
presence in the Indian Ocean area has
been generally maintained in recent
months”,

The most important and the last one is
this. The answer given wag this:

“The military presence of non-littoral
states in the Indian Ocean has increased
during 1981."

“While a number of foreign powers
enjoy rest and recreation and other kind
of support facilities in the Indian Ocean
area, the only known base under the ex-
clusive control of foreign powers is the
Anglo-U.S, base at Diego Garcia".

This supports the point made by Shastriji.
The situation is very serious, How are we
going to meet this gituation?

Sir, 1 read. a message of our Prime
Minister to the Conference and I feel that
by this message alone this threat cannot
be met. With your permission I shall
quote the message which ag reported on
the 5th April in the Hindustan Times. 1
quote:

“Prime Minister Indira Gandhi to-day
expressed concern over the ever-in-
creasing presence of war ships and
submarines in the Indian Ocean and the
building of military baseg in the region”

“In a message to the World Con-
ference on the Indian QOcean as a zone
of peace, which opened here to-day,
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Mrs. Gandhi gaid that, for the time

being the people may gseem helpless.

But the will of the peaceable people

must prevail, she said”.

Is just a peaceable will gufficient to meet
this particular threat? We would like to
know as to what steps Government has
taken since the last year, and a half and
what steps Government propose to take
to meet this threat. The people of this
country and the hon. Members will not be
satisfied only with the answer that we have
sufficient strength to  oppose it, The
seriousness has been accepted practically
by the hon. Prime Minister. I therefore
would request the Government to take this
House in confidence and tell us how this
scrious Unreat of the ships coming into the
Indian ocean and F52 planes’ bringing in
all the nuclear materials is going to be
met. I only want to mention this point
because I feel that. in the interests of cur
nation, we need some assurance. I do not
want to say whether Russia is right or
America is right. Everyone of us is con-
cerned with the safety of our country,
our motherland. To that extent, T request
the hon. Minister to tell us as to what
Government proposes to do in this con-
nection.

Coming to, the other aspect my sub-
mission ig this, There is a reference to
the fishing. T Come from the coastal
area and 1 feel that in the last three or
four yeaFs, as far as western coast of the
country is concerned, the production of
prawns is considerably reduced. We have
been repeatedly requesting the State Gov-
ernment and the Central Government to
take proper steps; we were exporting some-
thing like 6 crores to 7 crores worth of
prawns. That figure has now Jwindled
to about 2.3 crores. One question Wwas
raised by Shastriji and one other friend
objected o that. This also is one of the
factors which hag to be taken into con-
sideration. The Minister for Agriculture,
when the Private Members’ Bill was
debated about the fixation of boundary as
to where the propelled ships should . fish,
wa were assured that a bill would be
brought in this gession itself about  this.
I am sorry that the Government has not
come forward with any such bill. As a



439 Need to develop

[Shri Bapusaheb Parulekar]

result the country-boat fishermen and all
those who fish with propelled boats are
not in a position to fish and the dispute
is going on.

MR. DEPUTY-SPEAKER: In my con-
stituency also that is the trouble,

SHRI BAPUSAHEB PARULEKAR:
You will agree with me and you will
support my submission, I believe,

Ag far as breeding ¢eason of prawns is
concerned, it is from September to Decem-
ber—it takes place only within an area of
S KM. The power craft or propelled
craft are not allowed within the § k.m.
They will be entitled to fish only from
January (0o May becauss from June, the
monsoon starts and there is no fishing.
They will not be in a position to repay
the interests on the loan which they have
taken from the nationalised banks. I
was told that in this particular session, the
Minister for Agriculture will come with
a Bill and all these problems will be
solved. That ig not done.

The result of all this is that we were
exporting 7 crores worth of prawns an
shrimps and we were in a position to get
back that much foreign exchange, Every
year we are now Jlosing this particular
amount. I would request the Government
to consider this particular aspect,

Now coming to the minerals in the deep
ocean I have to make my submissions in
details. It is no doubt encouraging, Gov-
ernment have initiated the search for
minerals in offshore areas and metellic
nodules on deep geabed, Although the
exercise is in the preliminary stage, the
Geological Survey of India has prepared
a 10 year programme (1981 to 1990) for
survey and exploration of minerals in the
offSnore area and exclusive economic one.

We were told that this plan includes
mapping of the continental shelf upto 200
meters mapping of exclusive economic
zonz and prospecting for manganese
nobules from the Indian Ocean. We find
that this Geological Survey of India has
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purchased a secomd-hand cargo ship. Of
Course I do not know the details of it.
It has to be remodelled; it has to be re-
fitted with important and basic modern
navigational equipments. It is an outdated
and outfitted ship. We are going to utilise
it for the exploration of very important
minerals which would be useful for the
development of our industrialisation.

We would like to know from the hon.
Minister whether it is (rue, What is this
renovation? Why are we not in a position
to have a new ship when we have such
abundance of minerals on the vast coast
of our country? We have also been told
that the National Institute of Oceano-
graphy is studying the ocean resources
and other characteristics of the ocean.
So, samples have been taken. We have
been told. It has been reported also. It
is about a year back. These samples were
seny for analysis, to various laboratories
in the country. We were not told what
the result of this analysis is, so that we can
make certain suggestions. It is said that
pacific Ocean contains richest nodules and
the Indian Ocean is the second best in
the world. We stand second,

We have abundance of it. That is what
has been told to us on the floor of the
House by the hon. Minister of State. T
have read in the papers that the Dept. of
Science and Technology has  obtained
assistance from tne West German Govern-
ment for giving us a vessel. T don't know
whether that is true or not. T don’t know
whether that vessel is different from the
one which Ocepography has; that is to say,
whether Ocmnélgraphy will have one vessel,
GSI will have another vessel. May 1 know
whether they will be working in coordi-
nation or not? What are the functions of
the two different vessels? I wish him to
tell us about all these aspects because then
along it will be possible for us to know
whnether we can achieve the targets within
a period of 10 years, which, in my res-
pectful submission, is a very long period.
I congratulate the Government for having
taken certain steps. 1t is no doubt en-
couraging. But T do feel, this is not suffi-
cient. This is not at all enough, compared
to the wealth that is available in the Seas
which Nature has given to us. We are not
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in a position tp make full use of it. My
anxiety and my earnest desire is to reques:
the Government as to what best we can
do in order to explore and to cxploit all
these so that we can increase our natural
resources which will greatly benefit the
nation.

So far as our mineral resources gre¢ con-
cerned, certain minerals have been inden-
tified. They are there in my Constituency,
Ratpagiri. Tt is on Ratnagiri Coast; it is
in Kalbadevi Couast; they are at a distance
of 2 KMs. We have heard that in the
same taluk, illmenite is ‘available in plenty.
May 1 request the hon. Minisier of State
10 tell us whether it is true or not? 10
vears back, sand from these Coasts was
being exported by Fateh Chand and Com-
pany, a private party. For that contractor,
permission was given by the Government
of Iwdia to export to Japan.

MR. DEPUTY-SPEAKER: That is
why your constituency is called Ratnagiri.

SHR1I BAPUSAHEB PARULEKAR:
One of the Raina is here! Tonnes and
tonn:s of i'lmenite was being exported.
During the Junata Govenmen. 1 4l
asked tnis ques.ion: it was my Govera
ment. Unfortunately the answer that was
given to us was that it contaipad high per-
centage; therefore we are not allowing
¢xport of these:  Government needs il.
Bu', unfortunately, no proper use could be
found for it. T would like to know
whether it is true or not. T would like
to know whether you have any statistics
about these tnings in Ratnagiri and Kalba-
devi as 'nave been reported in the Press.
It is for you to find out the position. If
it contains large quantity of illmenite, what
are you doing to make use of it? If you
could do it. this part of our country can
become rich, people will get work, un-
employment will go. Apart from that, we
would have this resource which will be
useful for the industrialisation of the
country. Unfortunately what happens, is
‘this: T 'nave been writing letters; the same
stock reply I get saying: T have received
your letter; I am getting the mater examin-
ed; after I get the report. I will inforin
you.! But that information is never sent.
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I never receive it. 1 am so sorry to say
all this. By way of illustration I ‘am
mentioning all this. It is not done to
criticise them. If what all I say is done,
it would be useful not only for my com-_
stituency, but it will be useful for the
upliftment of the entire counry, industria-
lisation of the entire country.

As far as Andamans is concerned, it is
reported that phosphatic nodules are
available in plenty in the region. My
question is: What efforts have you made to
explore and exploit these? As far as
Lakshadwip is concerned, you have got
the calcarious sand which is also useful
for industrial purposes. You have Lak-
shadwip; you have Ratnagiri; you 'nave
Kalbadevi You have Andamans. What
have you done? Nothing, except saying
that we have a programme of 10 years,
which T congratulate you. 1 would only
respectfully urg: upon you to take some
urgent steps so that something useful is
done.

With all this, Sir, T do feel taat know-
ledge of the exisience of vast mineral
resources on the ocean bed is a must. But
I feel we are lacking in this respect. No
proper steps have been taken to acquire
that knowledze. We have not collected
that kmowledce. We forgot to collect that
knowledge as compared to some other
countries abroad.

Now, the second aspect which I would
like to make is Mmis: We are ignoring a
very important factor. I request the
Minister to see the need for urgency. You
say 10 years are nccessary. It is a long
period for India to commercially exploit
the vast  resources that are there.
Therefore, we must take urgent steps, Sir,
vou know that the industrial development
of a country is determined mainly by its
capacily to exploit its mineral resources,
the only excepion to this proposition is
Japan where all raw materials are im-
ported from other countries. But in all
other countries success depends upon ex-
ploring the mineral resources. In tais
connection, one of the scicntists said as
follows:
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“Metal ferreous and non-ferreous with
their wide range of applications con-
stitute the sinews of industrialisation.”

Why not accept this and go ahead and try
to curtail this period of 10 years by mak-
ing use of many other things. In this
connection I would like to make two or
three suggestions.

My first suggestion to the Government
would be tnat India should reorient its
strategy in order that it facilitatgs the
Jocation of resources. I have given you
only one resource. There are three re-
sources—Andaman islands, Lakshdweep
and Ratnagiri. The second suggestion
which T would like to make is this. We
may know the resources but we have no
idea about the quality, we have no idea
about tae size in off shore areas. Some
questions were asked as to what quantity
of mineral is available in the 1Indian
Ocean. The reply given was that the
Government is collecting  information. 1
do not know from what record Govern-
ment is going to collect the information.
If you have any record. why not come
and tell us that this is the particular
quantity of resources and all that. I do
no' know why this type of answer is given.
In my submission, T would request the
hoy.  Minister to consider whether this
stratecy will be useful. 1 belive that thz
strateey should be so decided that on one
hand it helps encourage and intensify
efforts to locats those minerals, and on thz
other it helps to expedite the scope of
development. Tn so doing. T have to make
one more request and that is that our
technjjus is out-dated. We have very
qualified arnd very efficiency officers. With
all respect for them, I would like to point
out that as far as technolozy and science
are concerned, it is out-dated. T would
like to know whether T am correct. T will
be happy if T am not correct. This is what
fne report in the foreien press goes that
India has abundance of mincral resources
in the beds of the Ocean but India has no
technology nor Tndia is thinkine of utilis-
ing the best technology from abroad. Be-
cause of the wrons notions that we have
we do not want to bring foreign techno-
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logy for certain reasons. If that be so,
it will not be possible for me to agree to
this. I would like to know from tae Go-
vernment whether this  criticism of the
Government is correct. They say that we
are far behind the advanced countries.
Our drilling rates are very poor. Our
drilling is fit omnly for shallow depths. Thez
gestation period of 10 years has to be
drastically curtailed if the costs are to be
Kept wiMin the reasonable limits. I would
like to quote at the end an observation
of one of the scientists:

“We should not hesitate to import
technology on a selective basis: nor
should we frown upon foreign invest-
ment if it is necessary. We must also
recognise that transfer of technology
cannot be treated as an outright pur-
chase as in the case of a hardware i'em;
on the other 'mand., the success of a
collaboration arfangement depends to a
great extent on the rapport that can be
established between the licensor and the
licensee. In some cases, the import of
technology was blocked in this country
on the plea that indigenous technology
had been developed: on closer ex.mina-
tion these cases turnzd out to be unten-
able and, in the meantime. a lot of
damage was done.”

Now, if that is done, they believe that we
would bs in a position to achieve our tar-
get much before the period of 10 years.
If that is done. it would be much helpful
to us,

So we can stop our imports. we can
utilise our minerals, we can develop our
industries and we can have our industria-
lisation in a proper way in a cheap man-
ner. T have not dealt with all the as-
pects which have been mentioned in the
Resolution and T referred to two or thres
aspects. With all the emphasis at my
command T support and congratulate Shri
Digvijay Sinh for focussing ths attention
of the Government on this important
issue.

THE MINISTER OF STATE TN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY. EIECTRONICS AND¥
ENVIRONMENT AND OCEAN DE-
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VELOPMENT (SHRI C. P. N. SINGH):
Mr, Deputy-Speaker, Sir, first 1 would like
to thank Shri Digvijay Sinh and the other
Hon. Members who participated in this
debate which, as pointed out by many of
the  Members, is of great-importance. But
unfortunately, Sir, as you see there are
very few members who have been keen
and interested in this subject. The keen-
nees of the Government is .obvious as the
present Government constituted a Depart-
ment of Ocean Development last year. It
is not that the Government is not aware
and not interested enough. If that was
s0, may be this Department would not
have been there.

Mr Digvijay Sinh has very ecloquently
informed us of the various facets, the
varied areas of interest to him as well
as to the country and also international-
ly. But, Sir, 1 think what should not
be forgotten is that there was a time
when man living on land was not too keen,
not too interested in the oceans and tra-
vellerg like Fa Hien came and travelled
to various parts of the world, and the
Ocean was merely an obstacle to cross.
But times have changed, The developed
countries have taken a lead even in this
field. But. Sir. we must not forget that
in our limited and our constrained finan-
cial position. we are at the level of tech-
nical and scientific expertise of competing
with the best, T would like to mention
here the mming of polymetallic nodules. 1
think it is a very misunderstood point.
People feel this is being done commer-
cially to an extent that it has hecome
very very viable. Fven in the Western
countries the technology is constantly up-
dated. We, with our limited resources and
old rickety ship built in our own dockyards
have in the month of March this year
once again. mined 26 kilograms of polv-
metallic nodules. We are accelerating this
procramme and we will be getting two
more ships — the Fishing and Oceanogra-
phic Research Vessel in June 1984 and
the Ocean Research Vessel (ORV) from
West Germany in 1983.

Regarding Shri Parulekar’s point about
the. GSI ship, Yes, Sir. we have got an
old shin;y we are fitiing it and for our
coast-line we are trying to carry out @
mapping and survey programme which
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was not done before. But here, I would
like to again clarify another point, It is
not the mining of poly metallic nodules
in the continental shelf. The poly metal~
lic nodules that we have discovered have
been miles away, miles out in the deep
oceéan. For that a team and a number
of vessel are required. That is being pre-
pared. The budget of the present depart-
ment for this year is 17 crores of rupees
and the allocation of Rs 12 crores has
gone for this research vessel that we have
to get from West Germany. An allocation’
of the huge sum for this particular depart-
ment_if not utilized, will come under bar-
rage of fire in this House.

20 hrs.

The other very important point which
most of the Members have raised, is about
the problems of fishermen, On this point,
I have a note from the Department of
Agriculture which looks after Fisheries:
and they have a model Marine Fishing
Regulations Bill; it has been sent to the
State Governments, hecause this is some-
thing which has to be looked into by the
State Governments. Tt has been sent to the
Governments of Kerala, Maharashtra and
Goa, who have promulgated it. Govern-
ment of Orissa has sent it to its select
committee. In this Regulations Bill, a
distance of 5 Kms. from the shore 18
reserved for the traditional non-mechant-
sed sector, The small mechanised boats
will only operate bevond 5§ Kms: and the
larger mechanical ones will operate only

" beyond 10 Kms. (Interruption).

Maharashtra has promulgated it. This
is the information that we have, So. it
is in the interasts of the fisherman, that
this has been done. T quite agree.

About the problem of trawlers, we have
not got the kind of trawlers that we
nead for the vast resources that we have.
But this is also now being accelerated.
Tn certain States, certain co-oneratives
have been formed. whereby fishermen
themselves would like to purchase and or-
ganizes their particular fishing operations.

The other aspects of Mr. Digvijay Sinh's
speech. T would answer later; but one
point which has come up again and agaim
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is about peace. It is not only peace. It
‘is a zone which ripplies; and tranquility
does not seem to be reaching where it
should. Government has very firmly said
the Indian Ocean should be a zone of
peace and our hon’ble Prime Minister at
every level has said it and I reiterate that
this has been the Government of India’s
policy. The Hon'ble Prime Minister has
asserted time and again, India is our
country; we take help from friends, as
we expect everybody to be our friend. We
don’t start out with any reservations that
so-and-so is an enemy. In times of need,
one knows who is that friend, and who is
proved to be a long-time friend — as
Soviet Russia has. A number of times it
has come to our aid. But taking a hard
line and saying that so-and-so is our
enemy has never. T think., been the tra-
dition of Indian culture.

About defence requirements and coast
guards — T think when it started, the
coast guards set-up had two old, obsolete
vessels: but the Government of India's
allocations in 1980 and the plan formulat-
ed for coast guards. will considerably in-
crease strike-power: and as far as defence
of India goes. time and again the Defence
Minister, the External Aflairs Minister and
the Prime Minister have said that we take
adequate steps to modernize things and
see that our borders and shores are well
protected. T don't have to ratify that
again. But as it has come up in
this debate, T have merely to
reiterate what we have said ever since we
came to power.

Regarding living resources of our
oceans, Mr. Digvijay Sinh pointed out that
we 'nave been looking only into the cat-
ching and farming of prawns. But I
would add this to the information—what
he has alreadv said about the energy from
the sea. Agricultural technology had in
the past 5 to 6 vears led to not only the
erowth and farming of gnrimps but also
o‘her fish. And the members would agree
that they are easily caught or within the
reach of a particular vessel. Thev are
the ones that would be commercially
wiable. 1t is like going out into the deep
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ocean whaere different kinds of fish are
available. But if the availability of that
particular craft & not there, it I8
not  possible. This is where the
Government of India and the Department
concerned are now putting a major
thrust. I can assure the hon. members
that within a few years, we will be able
to do better than what we have done and
that has been the Government's comstant
endeavour. —an

Mr. Parulekar mentioned about tne
ilmenite resources of Kerala.

SHR1 BAPUSAHEB PARULEKAR:
Ratnagiti. af

SHRI C. P. N. SINGH: Also this was
discovered by NIO. As he rightly pointed
out. the resources are very good and the
government is taking steps for their ex-
ploitation. The other point which  was
also raised by a number of members was
regarding utilization of tidal energy. So,
we have a vast coast line and with our
limited power and resources for addition
to thermal and atomic and renewable
ocean energy was not tapped earlier. But
1 am happy to inform the House—it is 4
privilege, that the Department of Science
and Technology through ITI Madras has
taken up a major programme. Tt is on an
experimental basis, but T am sure the
result will prove favourable and may help
us in cutting down the problems we have
with power. The Central Electricity
Authority 'nas also recently taken up a
project in the Gulf of Cutch where the
government would he spending abhout
Rs. 218.38 lakhs on the tidal energy pro-
gramme and investigations are being made
for the feasibility of utilizing tidal energy
for generation of power. Technologies
regarding the ocean energy as well as tidal
energy are immense, but the world over,
whether it be developing countries of the
West or countries like Japan, l'ne. energy
from the sea is still in a very experimen-
ral pilot project stage. Japan, France,
Germany ‘and the United States are look-
me into it and have got pilot projects. We
have started them more or less at the
same time, but to make a project finan-
cially and economically viable. it takes
time, because unless the gestation period



449 Need to Ci_evelop VAISAKHA 8, 1904 (SAKA)

and the techmology correctness can be
established, also ong has to give technology
of a particular type some period of time.
There are immcense possibilities of even
utilizing the ocean for generating power
by temperature. You can use otners also,
[ mean the tidal, the wind, but these are
technologies, as I said, which are pot
otally proven and financially viable. We
are in our limited way, not limited be-
cause of our technical limitations, but
financial limitations taking up these
projects where and when feasible.

Mr. Digvijay Sinh very rightly pointed
out about one aspect, which, I think, was
nol the problem some years back. That
was pollution of the ocean and siltation
that is taking place because of creation of
various islands; and vessels dumping their
refuse. It would be possible to control
this pollution from the industries and
citics near the coast and also within  the
exclusive economic zone. The Govern-
ment for created the Department of En-
vironment. These things are also now
being looked into. These are all some-
thing very new and the implementation of
these will certainly take time. I  would
only request the Member to bear with us.
From time to time, he has raised the de-
bate. He did so on Environment last
year. But it is the interest of thc people,
the awareness of the people of India that
fias really created an interest in the sub-
ject. That is how our job can be done.
Governnient  cannot possibly  moaitor
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every inch of the surface of the earth,
of its area, the oceans and the sky for
their pollution. These are things which
are evolved and comg out by the aware-
ness of our people and the stand that the
people take.

SHRI S. A. DORAI SEBASTIAN
(Karur): What about Ocean Development
Corporalion? :

SHRI C. P. N, SINGH: The Members
have also talked about the marine national
policy. This is something which has been
taken up by the Department quite recent-
ly. We are preparing g paper and Wwe
shall come to Parliament in the next ses-
sion with this.

Regarding hon. Members’ other points,
these are something that are being looked
mto by the various Departments, 1t
could not all come within the purview of
the Department of Oo6ean Development.
In Government, we have distributed the
work. However, the Department of
Ocean Development will be a mnodol
agency for coordinating these.

MR. DEPUTY-SPEAKER: The House
stands adjourncd till 11 A'M. fomorrow.

20.14 hrs.

The Lok Sabha then adjourned
till Eleven of the Clock on
Thursday, April 29, 1982/
Vaisakha 9, 1904 (Saka).
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